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In The Central Adminietrative Tribunal |
Calcutta Bench i

UA. 326 of 1996

Present ¢ Hon'ble Mr. D. Purksyastha, Judicial Member

I
Hor'ble Mr. VeKe Majotra, Administrative Mamber

i

t I
Bidhu Bhusan Sarkar '
,-VS- | ﬂ

Eastern Railuay. |

For the Applicant ¢ None

- . : . ' i
‘For the Respondents: Mrp. F,¥. Arora, Counsel .

Heard on 3 06-08e2001 . Date of Order & 06-08-2001
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None appsars on behalf of the applicant. Ld,. Céunsel»

© Mr. Arora appéars on bghalf éf-the respondentse It is % case

I

of 1996¢° It eppeers from the order that on. last occasi%n nofie”,

!
appesred on behalf of the applicant. %o, application is diemissed

for defaulte §
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( Voo Majotra ) " ( D. RurRmyastha ) .
Memb ex(A) Member(J)
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